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(23) The Code     of  Criminal   Procedure 
(Amendment) Bill. 

(24) The Criminal Tribes Laws (Repeal) 
Bill. 

(25) The Indian     Boilers   (Amendment) 
Bill. 

(26) The Delhi Special Police Establish-
ment (Amendment)  Bill. 

(27) The Indian Tariff (Amendment) Bill. 
(28) The   Appropriation   (Vote   on   Ac-

count) Bill. 
(29) The Finance Bill. 
(30) The  Requisitioning and Acquisition 

of Immovable Property Bill. 
(31) The     Presidential and    Vice-Presi-

dential Elections Bill. 
(32) The Contempt of Courts Bill. 
(33) The Territorial Army (Amendment) 

Bill. 
(34) The Preventive Detention   (Amend-

ment) Bill. 
(35) The Mines Bill. 
(36) The Indian     Standards     Institution 

(Certification Marks) Bill. 
(37) The Cinematograph BUI. 
(38) The Delhi and   Ajmer Rent Control 

Bill. 

PRIVILEGES OF MEMBERS 

SHRI H. D. RAJAH (Madras): Sir, before 
we proceed with the business of the House, I 
wish to bring to your notice two important 
matters for consideration. One is with regard 
to the privilege of this House. You will see 
that the Secretary has issued to the Members 
of this great House a bulletin in which he has 
given directions as to how the Members of 
this House must conduct themselves. I 
strongly object to that sort of a bulletin. This 
House is just four days old. This great House 
will establish its own traditions, its own rights 
and privileges, which it will jealously 
safeguard. Therefore, I beg to submit that the 
Secretary's bulletin, which contains 
suggestions as to what we should do and what 
we should not do, and also which contains 
what is called Parliamentary etiquette, is not 
in keep- 

ing with the privileges of the hon. Members of 
this House, and as such I would submit to you, 
Sir, that you should be good enough to ask him 
to   withdraw  the   bulletin. 

The second point I wish to bring 
to your notice is that we haye not 
been given an opportunity to congra 
tulate you on your election to this 
high office. Sir, we feel it is a great 
privilege  conferred..................  

THE LEADER OF THE COUNCIL (SHRI N. 
GOPALASWAMI) : May I suggest, Sir, that the 
second matter should not be taken up now, and 
that you give your ruling on the first point ? 

MR. CHAIRMAN : With regard to the point 
raised about the bulletin, it refers to practices 
which have been in observance hitherto, and it 
is only for our guidance. Most of them are rules 
of Parliamentary etiquette which are observed 
in Parliaments all over the world. Some of the 
hon. Members, like myself, happen to be new 
to this House. Therefore, these suggestions   
have   been   made. 

AN HON. MEMBER : They have been very 
helpful. 

FELICITATIONS   TO   THE 
CHAIRMAN 

THE PRIME MINISTER AND MINISTER 
FOR EXTERNAL AFFAIRS (SHRI 
JAWAHARLAL NEHRU) : Sir, during the last two 
or three days we have been engaged on various 
ceremonials in this House and in the other 
House. Members have taken the pledges and 
oaths of service. It is right that we should go 
through these ceremonials ; they have a definite 
meaning. And now we start, in both these 
Houses, on our real work. Before we do so, 
with your permission, Sir, I should like to say a 
few words, not of congratulation to you on 
occupying this high office, but rather of 
congratulation to the House that we have the 
privilege of having you here  to guide the  
deliberations of this 
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House as well as, if I may say so, to help us 
in a multitude of ways in another high 
capacity. 

We are both old and new in this country 
and in these Legislatures. We have, I suppose, 
some fund of old experience and wisdom, if 
not in each individual, at least in the corporate 
sense. Nevertheless we face new situations 
and new problems, and the world itself 
rapidly changes, and it is not an easy matter to 
keep pace with those changing events either in 
our own country or in the world. At such a 
moment one requires many things. One 
requires some roots in our ancient wisdom 
and experience of a race through thousands of 
years ; one requires at least as much a certain 
capacity to understand this changing world, to 
understand its new problems, to adapt 
ourselves to them : in other words, to interpret 
the fundamentals of wisdom in a new 
environment and for the new demands of the 
situation. I doubt if one can easily think of 
any other individual who combines those two 
great qualities in himself more than you do, 
Sir, because you bring to this great task an 
intimate knowledge of the wisdom of our 
race, or the accumulated experience of our 
race— call it what you will. You bring also an 
intimate knowledge of the modern world and 
its movements and its problems. 

You have occupied high positions in many 
fields. You are an educationist ; you are a 
philosopher ; and you have been, recently, a 
diplomat; and in that particular position also 
you distinguished yourself and did great ser-
vice to this country, and, if I may say so, you 
contributed somewhat to that vast problem of 
today, perhaps the overriding problem of 
today—the maintenance of peace in the 
world. 

Therefore, Sir, you come to us with this 
background and experience and insight and 
knowledge of affairs in the East and the West, 
in the past and the present, and with some 
vision of the future, and I do not think our 
country could   have   been     more    
fortunate 

than to have you in this high position. 
Therefore, I beg with all respect to 
congratulate you on having come to th^s high 
position, and to congratulate this House and 
Parliament in general and the country that we 
have the privilege of having you there. 
(Applause.) 

SHRI P. SUNDARAYYA (Madras): Mr. 
Chairman, we on behalf of the Communist 
Party of India who have been elected by the 
representatives of the people in the State 
Assemblies and who are present here 
congratulate you. We are glad that you are 
occupying this Chair, because you have won 
the confidence of not only the Congress Party 
but of all other democratic parties in the 
country, which has been shown in your 
unanimous election as the Vice-President of 
India. We have been following your 
multifarious activities in the interests of the 
country, first as an educationist and 
philosopher, and later as the Ambassador of 
India in the Soviet Union, our great neighbour. 
We are glad that you represented our people 
and our great country and explained to the 
whole world that we, Indian people, are for 
maintaining world peace. You have rendered a 
great service, and we feel pleasure and pride 
that you are presiding over this House. We hope 
and we are confident that you will see that the 
deliberations of this House are conducted 
properly and the privileges of this House are 
maintained. 

SHRI C. G. K. REDDY (Mysore) : Sir, I have 
the greatest pleasure in associating myself on 
behalf of the Socialist Party with the sentiments 
that have been already expressed. I should have 
thought that it would not have been necessary 
to congratulate you because the whole country 
has in fact congratulated you in the sense that 
you have been elected to this high office 
unanimously. All the same I should like to 
express on behalf of the Socialist Party our 
congratulations and we are sure that as the 
Chairman of this House, you will be able to—
and I hope that you will —maintain the dignity 
of this House and control the deliberations in 
such a way that  every section 
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[Shri C. G. K. Reddy.] 
of opinion and every section of the Members 
present here would be able to express 
themselves, so that this Hoftse would set 
standards of dignity and decorum, probably a 
little higher than those of the Lower House. 

SHRI B. C. GHOSH (West Bengal) : Sir, on 
behalf of the K.M.P. Party I should like to 
associate myself fully with the glowing tributes 
that have been paid to you by the Prime Minis-
ter. You will permit me to recall with a thrill 
the occasion when as a student in the London 
University I had the privilege of hearing you in 
the London University where a large number of 
students attended and loudly applauded you. 
Coming from West Bengal I also take special 
pride in the fact that you were long associated 
with the Calcutta University as the Professor of 
Philosophy there. It is extremely fortunate that 
we have you here as our presiding officer, for, I 
am certain that we shall have justice with an 
even hand and that we shall carry on the 
deliberations of this House under conditions 
which would move justice and equity to every 
section of this House. 

SHRI H. D. RAJAH (Madras): Sir, I am 
extremely happy that the Prime Minister has 
congratulated you today. The point is that we 
have been here for the last four days and you 
have been elected to this honoured place by a 
unanimous choice inasmuch as the other parties 
in this country did not set up a candidate to 
oppose you. That itself shows that the entire 
nation looks upon you, not as a party man, but 
as a custodian of the rights and interests of the 
people in the country. As a great philosopher 
who is truly Indian, whose outlook is Indian 
and who will conduct and guide us in the true 
Indian spirit, so that the people who speak 
multifarious languages, who are of multifarious 
sub-races, who are in every aspect Indian to the 
core and whose culture and civilisation are 
deep-rooted for centuries in this country, and as 
an honourable and great citizen of our country, 
we look to you to guide  the  delibera- 

tions of this House in the true Indian style and 
tradition. With these few words I congratulate 
you, Sir, on this high office to which you have 
been elected and I hope that you will mete out 
fairness and justice to all the Members of this  
House. 

SHRI S. MAHANTY (Orissa): Mr. 
Chairman, on behalf of the Ganatantra Parishad 
may I join with others in paying my tributes for 
the high office that you have been elected to ? 
May I say that in your achievements probably 
you are the nearest approximation to the 
Philosopher-King of Platonic ideal? To my 
reckoning, Sir, the sole purpose of this House is 
to bestow a certain amount of objective thought 
on the deliberations and legislations of the 
House of the People, who being directly 
elected, probably are subjective to a greater 
extent and therefore to my mind, Sir, none 
could have been better able than your esteemed 
self to preside over the deliberations of this 
great House where impassioned objectivity 
should be the guiding principle. With these 
humble words, Sir, I beg to resume my seat. 

JANAB M. MUHAMMAD ISMAIL SAHEB 
(Madras) : Sir, on behalf of the Muslim League 
Party I wish to say that though I happen to be 
the only Member here of the Muslim League 
Party, my words are all the same as earnest as 
earnestness can be in the matter of 
congratulating you. I have great pleasure in 
associating myself with the words of praise that 
have fallen from the mouths of the previous 
speakers. Sir, you as a great educationist, a 
philosopher and a diplomat, have rendered 
distinguished service outside the field of 
Legislatures of the country and it is really our 
great good fortune that we have been able to 
secure your high services in the field of 
Legislature, particularly for guiding the 
deliberations of this august House. It is really 
congratulating ourselves, as was said by the 
hon. the Prime Minister, and not so much a 
matter of congratulating you. Sir, I join the 
others in the proud privilege of tendering our 
heartfelt praise to you and heartfelt  thanks for 
securing your  services 
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for guiding the   deliberations   of this 
honourable House. 

SHRI S. BANERJEE (West Bengal): On 
behalf of the Forward (Marxist) Bloc I join my 
voice with the chorus of encomiums that have 
been showered upon you. Sir, congratulating 
you is superfluous. It is like painting a lily. 
You, Sir, are a philosopher and a statesman. 
You possess the wisdom of the past, the 
knowledge of the present and a vision of the 
future. We hope and trust that with that vision 
you will raise the dignity of this House before 
the world as it deserves and I am sure you will 
hold the balance even between all the parties 
and groups and the rights of the minorities will 
not be neglected at your hands. With these 
few words, I congratulate you once more and 
thereby   congratulate   ourselves. 

SHRI H. N. KUNZRU (Uttar Pradesh): Mr. 
Chairman, the House is particularly fortunate 
in having you to guide its deliberations, for 
who could have believed a few months ago 
that you would agree to occupy the position for 
which you have been unanimously chosen? Our 
Constitution provides for the election of a 
Vice-President and so seeks to resemble the 
Constitution of the United States of America. 
But there is a vast difference between the 
position of the Vice-President in India and 
that of the Vice-President in the United States. 
While in the United States the Vice-President 
may be called upon in an emergency to take 
the position of the President permanently, here 
the permanent work of the Vice-President is to 
be the Chairman of the Council of States and 
he will only incidentally be called upon to act as 
the President of India for a short period, 
should an unfortunate emergency compel him 
to do so. Here he is the Chairman of the 
Council of States. It would be more correct to 
say that the position according to our 
Constitution is that the Chairman of the 
Council of States is asked to act as the 
President of India when that position falls 
vacant. In the United States, however, the 
Vice-President is asked to preside incidentally 
over the 

Senate. Your experience and wisdom, I should 
have thought, would have been used for 
greater purposes more beneficial to the nation. 
We, however, are glad that a person of your 
eminence and of your ripe wisdom has been 
chosen to guide us in the work that we shall be 
called upon to do. As the Prime Minister has 
said, you combine in yourself the best that the 
East and the West have to offer. We could not 
have made a better choice. I am, therefore, very 
glad that, although you will not have many 
opportunities of utilising your grasp of 
fundamental principles and your knowledge of 
the modern world for the good of the nation, a 
person of your exceptional qualifications will 
guide us in the initial stages. I congratulate you 
also, Sir, on your modesty in having agreed to 
act as the Chairman of this Council. 

PRINCIPAL D E V A P R A S A D  
GHOSH (West Bengal) : Sir, I have much 
pleasure in associating myself with the very 
proper chorus of congratulations that have been 
showered upon you, and upon this great House 
on its great good fortune in having a man of 
your stature and calibre to guide its 
deliberations. 

Speaking on behalf of the Jana Sangha, an 
organization that cherishes the noble ideals of 
Indian culture, I welcome you all the more, Mr. 
Chairman, as our Vice-President, as you are an 
embodiment of Indian culture. We are on the 
threshold of a great era. But India stands at the 
present moment, despite the traditions of her 
hoary culture and civilization, in a state most 
perilous and dangerous. In fact she is in danger 
of being swept off her feet by the impact of alien 
cries and crazes. In the midst of this slippery 
slope on which India stands today, the presence 
of a man like yourself, standing like a rock of 
Indian cultural traditions, is a great solace and 
inspiration to us all. 

I hope, Sir, you will not take it amiss if I 
strike a more particularistic, or if I may say so, 
parochial or provincial note. I come from 
Bengal, and I    make bold to say that   if 
Madras 
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claims you as her son, Bengal claims you as 
her foster-son. Mother Bengal is proud to have 
such a distinguished foster-son of hers in the 
present high position that you have been called 
upon to occupy. The Calcutta University to 
which I have the honour to belong looks upon 
you as one of its ornaments. In fact, up till now, 
whatever situation Providence has called upon 
you to fill, there has been no situation that you 
filled but did not adorn ; and I am sure and 
confident that the very exalted station that you 
have now been called upon to occupy will be 
no   exception. 

May God shower His choicest blessings 
upon you. 

SHRI D. D. ITALIA (Hyderabad) : 

DR. KALIDAS NAG (Nominated): With 
your permission, Sir, I wish to say a few words. 
India is a country not belonging to any province, 
but there is a greater India also. For the last 
quarter of a century, I wish to remind my hon. 
colleagues, Dr. Radhakrishnan has not 
belonged to any province or any particular 
country. He has passed through five 
continents. I bring this fact before my 
colleagues that there is a world outside, which 
is looking to our Legislature, because we have 
the great tradition of Mahatma Gandhi who 
belonged not only to India but also to the 
whole world. The downtrodden millions of the 
world, for whom Mahatma Gandhi laid down 
his life, are looking to us. India possesses a 
great tradition which was admirably espoused by 
him in his life time and Radhakrishnan 
presents a picture of Gandhi to this outside 
world. 

SHRIMATI SHARDA BHARGAVA 
(Rajasthan): 
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(ror English translation, see Appendix I, 

Annexure No. 2.) 

SHRI P. C. BHANJ DEO (Orissa) : Sir, I 
rise to congratulate you again with all my heart 
on behalf of the Ganatantra Parishad. I have 
heard, Sir, both in the Oxford University and 
in the Cambridge University the description of 
the "Walking Encyclopaedia of Indian 
Philosophy" attributed to you. In my opinion it 
is a title which should justly belong to such a 
distinguished person as yourself who 
combines in himself the wisdom of the East 
and all the experience of the West. In you, Sir, 
we see today the embodiment of all that is 
good, all that is just, all that is impartial. It is 
my earnest hope that this august body will 
under your inspiration see our philosophy 
translated into true life, so that in this great 
Republic we shall truly see the rule of ihe 
people, for the people, by the people and so 
that the great maxim of vox 'populi, vox Dei, 

 
(Panchmukh Parameshwarmukti) 

will again be achieved truly  in all our lives. 

With these words I offer you, Sir, my 
heartiest congratulations. 

DR. SHRIMATI SEETA PARMANAND 
(Madhya Pradesh) : Sir, i do not like to add 
anything to what has been so eloquently 
expressed by the Prime Minister. I would just 
like to say what is in the minds of so many, 
that your noble example of humility, we 
should follow, as someone else has expressed. 
I would not congratulate you, Sir, because I 
feel it is we who should be congratulated. We 
who have come to this House have to bear in 
mind that we should try to serve the country 
rather than try to serve ourselves by securing 
some offices and places. We should try to 
serve rather than try 

to see what percentages, what places as office-
bearers, we get o» different committees. 

MR. CHAIRMAN : Members of the Council, 
I am greatly moved by the very generous words 
used by the Prime Minister and those who 
followed him and also by the cordial way in 
which the House received those words. 

I belong to no party, and that means I belong 
to every party in this House. It shall be my 
endeavour to uphold the traditions, the highest 
traditions, of parliamentary democracy and act 
towards every party with fairness and 
impartiality, with ill-will to none and good-will 
to all. 

A democracy is distinguished by the 
protection it gives to minorities. A democracy is 
likely to degenerate into-a tyranny if it does rot 
allow the opposition groups to criticise fairly, 
freely and frankly the policies of the 
Government. But at the same time minorities 
have also their responsibilities. While they have 
every right ta criticise, their right of criticism 
should not degenerate into wilful hampering and 
obstruction of the work of Parliament. All 
groups, therefore, have their rights, and have 
their responsibilities. And if we recognise them 
and aa in their spirit I have no doubt we will be 
able to build up great traditions for this Council 
of States, which will be helpful to all sections of 
the Council. 

Generally, in the rules etc. that we have here, 
we take for our model the British Parliament 
and the conventions ' that have grown through 
centuries of parliamentary life in Great Britain. 
But we have to adapt them to our needs. We 
have to recognise the growth of public opinion, 
we have to be sensitive to it and we must try to 
adapt those conventions to our own needs. I 
remember a statement which Lord Balfour once 
made, that hell was probably a place where the 
only reading matter was the file of Hansard! We 
should not be bound down by everything that is 
laid down in Han- 
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sard. We* should use our intelligence and try 
to develop traditions wnich are in consonance 
with our past and responsive to our needs. 

There is a general impression that this 
House cannot make or unmake governments 
and therefore it is a super fiuous body. But 
there are functions which a revising chamber 
can fulfil fruitfully. Parliament is not only a 
legislative but a deliberative body. So far as its 
deliberative functions are concerned it will be 
open to us to make very valuable contributions, 
and it will depend on our work whether we 
justify or do not justify this two-chamber 
system wiich is now an integral part of our 
Constitution. So it is a test to which we are 
submitted. We are for the first time starting, 
under the new parliamentary system, with a 
Second Chamber in the Centre, and we should 
try to do everything in our power to justify to 
tlie public of this country that a Second 
Chamber is essential to prevent hasty 
legislation. We should discuss with dispassion 
and detachment   proposals   put before us. 

I do hope that we will all work together 
inspired by the one great ideal of a better life 
and a richer life for the ordinary  people  of 
this   country. 

PAPERS LAID ON THE TABLE 
(i) SAURASHTRA (ABOLITION OF LOCAL SEA 
CUSTOMS DUTIES AND IMPOSITION OF) PORT 

DEVELOPMENT LEVY REPEALING ORDINANCE 
(ii) DISPLACED     ''ERSONS      (CLAIMS 

CONTINUANCE ORDINANCE 

THE LEADER OF THE COUNCIL (SHRI N. 
GOPALASWAMI) I I also beg to lay on the Table 
under the provisions of Article i2?(2)(a) of the 
Constitution a copy of each of the following 
Ordinances promulgated by the President after 
the termination of the Fifth Session of the 
Provisional Parliament and before the 
commencement of the First Session of 
Parliament, T052: 

(0 The Saurashtra    (Abolition of Local 
Sea Customs Duties and 

Imposition of) Port Development 
Levy Repealing Ordinance, 1952. 
[Placed in Library. See No. P.2/52.] 

(ji) The Displaced Persons (Claims) 
Continuance Ordinance, 1952. 
[Placed in Library. See No. 
P-3/52-]
 
; 

NOTIFICATIONS AMENDING THE U.P.S.C. 
(CONSULTATION)   REGULATION S 

I also lay on the Table a copy of the 
Ministry of Home Affairs Notification No. 
18/952-Ests., dated the 20th March 1952, 
amending the Union Public Service 
Commission (Consultation) Regulations, in 
accordance with clause (5) of Article 320 of the 
Constitution. [Placed in Library.    See No. 

:P-4/52.] 
I also lay on the Table a copy of the. 

Ministry of Home Affairs Notificatioii No. 
18/34-50-Ests., dated the 5th! May 1952, 
amending the Union Public Service 
Commission (Consulta-1 tion) Regulations, in 
accordance with' clause (5) of Article 320 of 
the Constitution. [Placed in Library. See No. 
P.6/52.] 

REPORT OF  THE  REHABILITATION FINANCE   
ADMINISTRATION 

I further lay on the Table a copy of the 
Report of the Rehabilitation Finance 
Administration for the half-year ended the 31st 
December 1951, in accordance with sub-
section (2) of section 18 of the Rehabilitation 
Finance Administration   Act.   1948.    [See   
Appendix   I, 
Annexure No. 3.] * 

RULES   OF   PROCEDURE   AND 
CONDUCT   OF   BUSINESS 

AN HON. MEMBER : On a point; of 
information, Sir. We have no rules of 
procedure. 

i 
MR. CHAIRMAN: Yes, lam coming to that. 

The rules of procedure governing conduct of 
business in this Council have been printed and 
a few-copies   are   available.    Each   Member 


